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Nbat is the future thikmg of the
‘Yovernment?

SHRI SIKANDAR BAKHT: The
yon. Member i3 confusing the rehabi-
itation of old migrants and new mi-
grants. Thig question relates to the
new migrants, What he has pointed
Jut relates to the old migranis who
are already in West Bengal and the
juestion of residual rehabilitation
tacilities is under consideration.

SHRI MANORANJAN BHAXKTA :
I am an Fast Bengal refugee settled
in Andaman and Nicobar Islande. I
have seen the reply given by the hon.
Minister. In respect of rehabilitation in
Andaman and Nicobar islands by the
Rehabilitation Ministry already they
have spent more than Rs. 10 crores and
it may be more. They have settled
enly about 1200 tamilies. 1 understand
that originally the scheme was to re-
habilitate 12,600 families. Later on it
was reduced to 6,600 families. Then
again it was reduced on the basis of
the ecological effects as he has stated.
Considering all these pros and cons,
the Expert Cammittee recommended
that only 2,500 families ean be accom-
modated. I am fully aware of the fact
that in Andaman and Nicobar islands

already settled there. They are also
demanding land. That is why in the
arigina]l rehabilitation programme it
was decided that 25 per cent of the
reclaimed area should be allotted to
the old settlers, those who are landless
famnilies. Already, for the Break-water
Scheme at Hutbay in the Andaman

and Nicobar Islands, Rs. § erores have
bean spent, The road has been laid
and other things dome. The Rehabil
tation Ministry's RRO Unit has sta-
tioned seme heavy machineries thers.
Atter spending Re. 10 creres, if swl-
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ducted, it will not be possible to pro-
vide all thesg things to them econo-
micplly. So, I want to know his reply
on this specific question.

MR. SPEAKER : He wants that all
facilities should be provided for.

SHRI SIKANDAR BAKHT: For
families inducted, we provide all
amenities.

MR. SPEAKER : He wanis to know
whether you will induct more and
more families in order to provide bet-
ter faailities.

SHRI SIKANDAR BAKHT: All
rehabilitation facilities whicl: have to
he provided to the settlers in the
Andaman and Nicobar island have al-
ready been provided for.
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SHRI MANORANJAN BHAKTA : I
wanted to know from the hon Minis-
ter since the last seven months after
the Janata Party Government has
taken over, considering the housing
shortage 1n Delhi, whetber they have
stopped the entire construction pro-
gramme 1n Delhi areas

SHRI SIKANDAR BAKHT. I have
not followed his question

MR SPEAKER He wauts to know
whether the entire construction pro-
gramme 1n Delhi has been stopped or
hag the Murustry taken up the con-
struction programme?

SHRI SIKANDAR BAKHT No
1t has not been stopped At the moment
some houses are under construction
and | can give you the number Under
the programme 1000 houses are ready
for allotment and 2 810 houses are in
various stages of ronstruction

SHRI MANORANJAN BHAKTA
After taking over as Minister of Hous-
ing what were the new constructions
that you have undertaken?

SHRI SIKANDAR BAKHT  After
my induction no new constiuctions
have been undertaken,
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SHR] KANWAR LAL GUPTA : My
question was. what speciflc steps 18
the Government proposing to take or
15 taking to change the status quo n
Delhi—I am not at the moment con-
cerned with the whole of India, I sm
only interested in Delhi—, what spe-
cifiq steps do Government propose to
take or you have taken so far? What
as the problem in Delhi® And what
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SHRI MOHD, SHAFI QURESHI 1
have asked whether his Ministry has
made any asgessment about the require-
ment of che 'p Fru<es over the next five
yeas and alsp what would be the cost
of these cheap houses?

SHRI SIKANDAR BAKHT: The
latest position about the cost of houses
| TR
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MR. SPEAKER: The question 1s:
Have you made any assessment?

NOVEMBER 21, 1877 Oral Answers a

SHR] SIKANDAR BAKHT: W:
have not yet come to a proper assess-
ment,
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over the last 10 years that 1g, 1968 {o
1977 there has been an inciease in the
cost of construction to the tune of two
and a half times It cannot be helped
because of increase 1in the cost of
building material, etc. we have already
some sort of a reduction; some sort of
a reduction has already been affected.
It was related to the departmental
charges From 15 per cent the depart-
mental charges had been reduced to
ten per cent in the case of LIG houscs
and from 11 per cent to eight per cent
in the case of Janata Houses
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MR SPEAKER We go to the next
question gquzstion No 104 We have
spent forty minutes on four quesiions
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MR SPEAKER That s not a point
of order Question Yo 104

Allotment of Bungalow to Congress
Souvenir Committee and Youth
Congress

*104 SHR] YADVENDRA DUTT
Will the Minister of WORKS AND
HOUSING AND SUFPLY AND RE-
HABILITATION be pleased to state

(a) whethey the Bungalow on
Raisina Roag allotted to the Congress
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Souvenir Committee and Youth Con-
gress has been allotted to them per-
manently,

(o if so, the amount of rent being
charged, and

() if not wll the Government get
it vacated?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) and (b) No Sir
Bungalow No 5, was allotted to the
All India Congress Commuttee, on
payment of rent at market rate of
R- 2392/- pm since revieed to
Rs 3156/- pm fiom lst January, 1977
The Lcence deed was revoked vide
letter dated 12th May, 1877

(c) Ewviction proceedmgs under
the Public Premises (Eviction of Un-
authoriscd Occupants) Act 1071 has
been started against the All India
Congress Committee to get the pre-
rmises vacated

SHRI YADVENDRA DUTT Jgita
fact that in the past the Congress
Commuttee had not paid the rent and
if so what are the total due. from the
AICC for this bungalow and when was
the notice 1ssued to them?

SHRI SIKANDAR BAKHT [ am
sorry 1 do not have the details of
arrears just now

SHRI YADVENDRA DUTT You
can ask for notice

SHRI SIKANDAR BAKHT Notices
have been 1ssued, I cannot give the
date just now

SHRI YADVENDRA DUTT Vy
question has not been answered Either
the Minister should say 1 demand
notice, or he should answer the ques-
tion Evasmve answers will not do I
seek your protection You should ask
the Mamister to act in the proper
fashion





